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dings in different places in India are being
cooled by this technique and the people
using them are being provided relief from

heat.

The Minister of the Department of Science
and Technology is requested to give a state-
ment regarding the steps so far taken by the
Department to popularise thijs technique in
the country and outside country and what
steps he proposes to take in the future.

(v) First class Railway coaches

SHRI KAZI JALIL ABBASI (Domaria-
ganj) : There has been unprecedented deterio-
ration in the maintenan:e of first class coa-
ches in the Railways. The situation is beyond
description on the NE Railway but even on
the Northern Railway things are pretty bad.
It has been noticed that following the increa-
sed attachment of A/C sleeper coaches, the
first class coaches have been totally ignored.
While one finds every thing in order in the
AJC sleeper coaches, the first class coaches
are in a very poor state of maintenance and
are at times worse than ordinary second
class compartments. Adequate attention is
not being paid to the cleanliness of the
compartment. The windows are very often
unusable ; the lavatories are leaking and the
supply of electricity and water is irregular.
The fittings are so weak that they are
distodged the moment they are touched.

The indifference towards maintenance of
the first class compartments even in presti-
gious mail trains is not understandable.
While there is only a marginal difference
Between the fares of first class and A/C
sleepers travel, the latter are given favoura-
ble treatment and the first class passengers
suffer in disgust. The Railway Minister
may kindly look into this matter and see
that the first class compartments are main-

tained properly.
(vi) Measures to promote tourism in
Jammu and Kashmir

SHRY SAIFUDDIN SOZ (Baramulla) :
The exaggerated reporting on violence by a
gection of the press during and after June §
elections caused great damage to the tourist
industry in Kashmir. The houseboat
owners, taxi drivers, transporters, artisans
and businessmen have suffered great losses.
Innumerable house boats on the beautiful
Dal Lake and Nigean Lake have hung ‘to
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let’ hoardings. Since there is every possi-
bility to retrieve the situation for the next
tourist season, that is September-October, I
would strongly plead for special measures by
the Ministry of Tourism and Civil Aviation
so that greater number of tourists visit
Kashmir wvaltey during the said mounths.
That action will be a shot in the arm of the
State Government which is doing all it can
10 promote tourism in the State.

(vii) Need for giving full status to Uni-
versity of Jamia Millia Islamia, Delhi

ot ANETE GAF (AT ) : TH qIq
F1 vt g  fF e & dar9 § gad-
AT ATATT A F72 30§ | 378 fazsqa #
X FA & fau e 2 fr qreudraag A
AFT ATAT AT TH TAFT ATHIT F 7S
FUEH U ST | ww & aEge o zm
T1a #1 fagrs @ i g st gradg .
FFAITT FV 3TN ATHIHT TITT FTIH FIT,
IAFT AFIETAT A1 97 I F fqo arrdq
¥ agHY 3% 2 | afwa fgegeam § gfean
HTATSY FT 3@ g ATIHIY §  AFT  ATAT
98 7% Jeaw qraArdr 33 agT 79§ |
1A AFAET AT Afswa arem T aF-
foaadY gard Y FH qUEay gIFAY &
Feit srarsit Y ararg o agad &7 2 1 ara-
faadl gfrafedl F v R goF H fam
setig gfeaw  afvafadY oF arfgz afs-
afgd g1 Jgi ®&I A1 FywfIadr gIrv Uy
feay Frersr @FAT WY F189 2 g 3Afeg
garaq Ag &1 sy & afqafedt grea
FHIOA 7 a7 f2 #1999 FIFA 9T qras
SEECi-

TH EIATT § %Y 39 a1d &y ¢ fF
gwfagdt zard #1 fet  wraw, fqase
T Afewa waw @ 31, gfaafasdt
areed  FANET IR gAY ZAIL A ATE A
aarg wé qrafadt & geaaar fwar sg
feeelt Y ST fafeaar zearfaar &1 q@
afrafady srawt faar sho e agi g
frafo @rarsr T wfewer w130 F @y
1 oY 7D &Y A1 |



